
Oml Answers MARCij: 2, 1960 Oral Answers 

STATEMENt· 

Detai!s of the accident. 

On 29-12-1959 at about 17'51 hOlll'> 
while HB 62 Down Howrah-Bandl!! 
Local was standing at Chinsurah stat-
ion on the Howrah-Bandel section of 
the Eastern Railway, No. HB 64 Down 
Local, a following train .. entered the 
station on the same line and collided 
with the real' of HB 62 D·,wn. 

Ca.<1t"lty and damage to Railway 
property. 

14 persons were in.lured of wom 
"3 sustained grievous injuries. Tlw 
apI'oximatc COSt of damaae to Railway 
property has bel'" estimated ,t 
Rs. 45.000. 

The cause of the accident is under 
investigation by the Government Ins-
pector of Railways. Calcutta. 

Shrl S. A. Mehdl: ~  I know "!hy 
such a delay is taking place in thE 
submission of Uw report? 

Shrl S. V. Ramaswamy: The matter 
has been taken up by the Government 
Inspector of ai a ~. He is st!!1 
in vestigating. 

Shrl Sugandhi: May I know whe-
ther on this local section there arc lIQ 
-controls to avert such accidents? 

Shrl S. V. Ramaswamy: ontr~ s 

are there. The Government Inspector 
is irivestigating to find out how it 
happened. 

Shrl Tangamanl: The train was 
standing and another trairi from the 
same direction 'collided with this train 
and the accident took place. On such 
a simple issue as this. how long will 
it take for the Government Inspeclol' 
to complete his investigation? 

Shrl S. V. Ramaswamy: He must 
make a good job of it. He must u ~ 

some time to go into a thoroughly 
Shrl Tangamanl To.e-

Mr. S .... aker: Next question. ~  

is no use in askine further question,. 
'The Inspector cannot do it in a hurry 
001' in a perfunctory manner. 

Shri 'fangamanl: This accident hap-
pened to a local traill Another ti'nil! 
from the same direction collided wir) 
it r.'sulting in injuries to 14 persons, 
thr"" of them seriot""" 

I\lr. S .... aker: I am "fraid hOIl. Mem-
bers will have to go to that place for 
inquiry, 

Red.malion of Ravine Lands 

+ r Shrl Auroblndo GhO'.;al: 
I Shri Vajpayee: 
I Shrl Vldya Charan Shukla: 
J Shrl Rameshwar Tantla: 

°537,,) Shrl Prakash Vir SlIas!ri: 
I Shri P. K. OeD: 
I Shri Bhakt Danha,,: 
L Shri L. Achaw Singh: 

Will the Minister of Food and 
Agriculture b(' pleos"d to stall': 

(a) whether Siall' o ern nt.~ 

have been asked to fJ'l'pare schem',:] 
for reclaiming ravine lands in their 
respective Stat s~ 

(b) whether States will be given 
any assistan('e from t ~ Centre in i~ 

regard; and 

ee) if so, to whi:.t ( .~tent  

The Minister of 4.gri"ulture (Dr. P. 
S. Deshmukh): (0) Yo'. Sir, the G"v-
"roments of Bombay. Madhya Pr .. · 
desh. Ultra Prade... ,,,d Rojostha". 

(b) Yes.' 

(e) Financial assi;tan ... e is r is.~ . 

ble aeordinJl to the n"tu,'e of the ~r  
done, on cost of YJO::'KS and Wllrlc 

charged staff. For survey and affore"-
tation, it is 50 per c·'nt of the abo.e 
cost and for all other works 2~ per: 
cent.. the balance he !ll.g permis:ulJic 
as loan. 

Shrl Auroblndo Ghosal: May I 
know why other States were not gi .. en 
an opportunity to tr,ke up s\lch 
schemes'? 

Dr. P. S. Deshmukh: These arc t:,l' 
main States where t ~ problem •• 
acute. 
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Shrl AlU'OblDdo GI1oal: May I 
know whether the ltclaimed lands 
will be put under cultintion through 
co-operative fanning' 

Dr. p. S. Desbmukb: We have not 
got much land reclai,r.er: so far. So 
the question does not r.rise, It i. the 
policy of Government to encourage 
co-operative farming wherever possi-
ble. 

Shrl ThInunaIa Rao: What iA ~ e 

amount allotted to "M nr:hya Pradesh 
and what is the e te~ . . of the aroa 
covered by ravines i ~ Madhya Pra-
desh? 

Dr. P. S. Desbmukb: There was a 
provision of somethinr like Ro. 77 
lakhs in our budget. But nothing 
much has been spent. For Madhya 
Pradesh, we had sanctioned three 
schemes: (1) the ravine reclamation 
scheme in the Madhya Bharat region, 
(2) soil conservation ravine reclama-
tion pilot project at Naikpura, and 
(3) soil conservation ChambaJ pilot 
project by the CTO. I have not got 
figures of the actual expenditure, but 
the cost was rather heavy. We intend-
ed to reclaim about 1,000 acres. The 
era did work on 352 acres. The 
cost was Ro. 900 per acre. 

Sbrl Thlramala Rao: Are Govern-
ment aware that apart from reclaim-
ing land and increasing agricultural 
production, this ravine problem is in-
timately connected with the law and 
order ·problem, because the ravines 
provide shelter to a large number of 
dacoits? 

Dr. P. S. Deshmukh: Yes, that is 
quite correct, and nO less a person 
than the hon. President of the Indian 
Republic broulht this matter to our 
notice freshly. We have now issued 
fresh instructions and asked for a 
report from the State Government. 
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